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LOK SABHA 
Wednesday, Apr" 8, 1964/Chaitra 19, 

1886 (Saka) 

The Lok Sabha met at Eleven ot the 
Clock. 

[MR. SPEAKER in the Chair]. 

ORAL ANSWERS TO QUESTIONS 

Allotment of Land in Delhi 

+ ."4. J 8hri Vlshram Prasad: 
l.,Dr. L. M. SinCh't1: 

Will the Minister of Homo Atrain be 
pleased to state: 

(a) whether the land behind Safdar-
'ang Hospital was auctioned by lot 
recently at Rs. 35 per square yard 
under the low income housing 
8Cheme; and 

(b) Government's cost per square 
yard at this land after takin, into 
account the development charges? 

The Dopaty MJalster ill the Minis-
try 01 II'Ime Main (Shri L. N. 
JIIIsIlra): (a) In November 1961, 73 
plota in the Satdarjung area were 
allotted to persons in low income 
,roup at prices ranging from RI. 35.20 
to RI. 38 per SQuare yard; and 

(b) Rs. 39 per square yard. 

Shri VJshram Prasad: In reply to a 
question on 21st November, 1961 it 
was stated that the land was acquired 
at RI. 5 per sq. yd. and also that 
40 per cent was the net area avail-
able for di!ltri.bution as housing plots. 
So that, the total acquired cost comes 
to RI. 12.5 per sq. yd. The develop-
ment charges came to RI. 7 per sq. 
yd The total price comes to RI. 19.5 
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per sq. yd. I want to know why the 
Government charged RI. 35 per sq. yd. 
and has made so much profit. 

Shri L. N. MIshra: The cost of the 
land comes to Rs. 39 per sq. yd. as 
against the price charged at Rs. 35; 
so they are almost giving a subsidy 
of !!s. • per sq. yd. 

Shri Vishram Prasad: The hon. 
Minister says that Government pays 
lome subsidies to the low-income 
group. As I have explained, lanel 
actually costs Rs. 19.5 only. How can 
the Government say that It is bella« 
subsidised while su·ch a huge profit 
Is being made? 

The Miaister of State in the MIm. 
try of Home Mairs (Shri Hathl): The 
CDst of land acquired may be Rs. 5 or 
Rs. 7. But all the land that is acquir-
ed is not sold for building 1)urpoSI!& 
Space has to be allotted for roads, 
parks, schools, etc. So, that cost has 
also to be distributed on the residen-
tial plots that are sold. 

Shrl Vlshram Prasad: What II the 
total area acquired and what percent-
age of it is set apart for other 
purposes? 

Shrl HaW: About forty per cent is 
used for ,building purposes. Develop-
ment charges have also to be incurred. 
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ShrI Kapur SIDIb: Can the Govern-
ment sive this House an idea as to 
what would be the open market price 
of the plot which they have sold for 
R&. 35 but which they have acquired 
for RB. 51 

Sbri L. N. Mishra: It is difficult to 
say but our information is that open 
market prices are varying between 
Rs. 50 and B.s. 150 per sq. yd. 

Slirl Kapur SiDrh: Then Why is it 
that 150 worth land is talten away at 
the rate of Rs. 5 from the poor culti-
YitorT 

8l1rl L. N. Mishra: It is not taken 
by force; land was acquired long time 
baclt. 
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